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CENTRAL AMMINLI STRATIVE TRIBUNAL, FRINCIPAL BENCH
' NEW DELHI ¢ :

0. A No, 1137 of 19893

\

New Delhi, this the 12th day of April, 1994,

'Hon'ble Mr B.N.Dhound iyal, Member( A)
Hon'ble Mr B.S,Hégde, Member(J)

Shri R.’P.'Arya. son of Shri Kundan Lal Arya,

R/0 I1X/2508, 15th Avenue, Kailash Nagar,

Delhi—llOO3lo* l‘lnc oo o Applicanto
| (Noné- th®ough represented) |

N VS,

1. Union of India through’ the
Secretary to the Government
of India,Ministry of Telecommunications,
20, Sanchar Bhawan, New Delhi.

2, Union Public Service Commission

throgh its Chaimman, Dholpur
House, Shahjahan Road, New Delhi.

3." Videsh Sanchar Nigam Ltd,, through .
its Chairman-cum-Managing Director
Videsh Sanchar Bhawan, Mahatma Gandhi Road,
Fort, Bombays oesese.Respordentsy

( through Mr Shyam Babu, Advocate for Respdts, ] ard 3)e

( delivered by Hon'ble Mr B, N,Dhourdiyal, Member(A)
The case has .beeh called in-the
revised lists No one has appeared on behalf of

the applicant. The case is dismissed in default for

non prosecution,

( B.S. He/jﬁé‘/ f— o m.z;fé‘;é‘?ygl )

Member(J) - | Member(A)




